
High Court of hrttrtut ond Kashmir ot Srinogar'

Order

No: s\ -\ tE

Sanction k hereby accorded to tlte additional ollotnrcnt offunds infavour of thefollowing

Courts, uncler Major Head 2014-Adnt, O.l'Iustice, Sub'Ileatl 0488-D&S Judges, under various

object heacls during the currentfin.onciol year 2017'18 as per detail given below:'

Rs.In lacs.

Nonrc of lhe court Sulrrrl' POL Tele
phone

o.E. T,E. Elect.
S.Na

t. Pr. D&S Judge, Kishtwan 0.2s

2 Pr. D&S Judge, Jonmru. 20.00 0.10 20.00

., Sub .Iudge, Bhaderwah. 0.15

4 Sttl. Mob. Mag. Udha,nqur. 0.15

5 Distt. Mob. Mag.(Tr) Kathua. 0.15 0.10 0.15

6. Mrtnsiff, Tro[. 0.2

- 

By Orcler.

rsr.. ll qH ^B\ ) [r}- ' D,r(ett:

CopylFtnt, (

,"*)tP-, -
Registrar (Acctts)'1 \ 

1 
I I ?-

1-2 Pr. D&S Judge, Jammu/ I(ishtttur'
3. Sub Judge, Bhaderwah.
4. Spl. Mobile Magistrote, Udhuttrpur.

5. District Mobite Magistrate (Ir(lic) Kathuo
6. Munsffi Tral.
7. Try Officer, Sub Try. Distt.Court contplex, Janipur, Jantntu'

8 - 1 2 Treas ury ofjic er, Kis h tw ar/R h a d e rvt ah/u d lt antp ur/Katlt ua/Tr al,

,......fo, inbf. And n/a.
13. Order book.

$, I/c NIC for uploading . ,r r,
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